Annexure-7

Name of the corporate debtor Clutch Auto Limited
Date of commencement of CIRP: 15.02.2018
List of creditors as on 28.01.2026

List of operational creditors (Government dues)

EPFO,
1 Ahmedabad Govt 6,28,000.00 6,28,000.00 |EPFO Nil Nil No 0.02| Nil Nil - - |Nil

Commissioner
2 Of Customs Govt 18,51,000.00 - |Custom Nil Nil No 0.00|Nil Nil 18,51,000.00 - [Nil
Kailash chand
Samria

(DC-
Commerecial
taxes, Circle-A, Commercial
3 bhiwadi) Govt 2,78,79,000.00 2,75,17,000.00 |tax Nil Nil No 0.67 |Nil Nil 3,62,000.00 - [Nil
Excise &
Taxation
Officer- cum
Assessing

4 Authority Govt 33,11,37,927.00 | 33,11,37,927.00 |Excise Nil Nil No 8.03|Nil Nil - - Nil
Amrit Pritom
Chetia (Asst
Commissioner
5 of Income Tax) |Govt Received on 59,58,67,000.00 | 32,79,65,000.00 [Income Tax_|Nil Nil No 7.95|Nil Nil 26,79,02,000.00 - [Nil
Regional various dates
Provident Fund
Comissioner
EPFO,sector

6 15A Fraidabad |Govt 5,49,33,000.00 5,49,33,000.00 [EPFO Nil Nil No 1.33|Nil Nil - - Nil
EPFO,
7 Ahmedabad Govt 11,40,000.00 11,40,000.00 [EPFO Nil Nil No 0.03|Nil Nil - - [Nil
Deputy
Commissioner
8 of Customs, Govt 49,73,000.00 49,73,000.00 |Customs Nil Nil No 0.12|Nil Nil - - Nil
Deputy
Commissioner,
CGST Division-
D, Department
of Revenue,
Ministry of
Finance,
Government of
9 India Govt 6,57,000.00 - |cesT Nil Nil No O|Nil Nil 657000 - [Nil
Income Tax
Department(TD
S), Delhi

10 Ward73(4) Govt 70,16,000.00 - TDS Nil Nil No O[Nil Nil 7016000 - Nil

Total 1,02,60,81,927.00 | 74,82,93,927.00 18.14 27,77,88,000.00 -

The liquidator has sent a letter to all the operational creditors(Government dues) to select an authorized representative among themselves. However, no response has been received by the liquidator. Therefore, the creditor having highest

NOTE: share has been selected as an authorized representative i.e. Excise & Taxation Officer- cum Assessing Authority, on behalf of all the other operational creditors(Government dues) to be a part of the stakeholder consultation committee.

Place  Delhi
Date  28.01.2026



